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I TEM No. MM+ 5 Court No. 1 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Wit Petition(Cvil) No.432/2003

PHOOLA SI NGH & ORS. Petitioner (s)
VERSUS

STATE OF HARYANA & ORS. Respondent (s)

Date : 09/09/2003 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE

HON BLE MR JUSTI CE BRI JESH KUVAR
HON BLE MR JUSTICE S.B. SI NHA

For Petitioner (s)M. Hiren Dasan, Adv.
M. Rajnish Qupta, Adv.
Ms Sarla Chandra, Adv.

For Respondent (s)

UPON bei ng nmentioned by the counsel the Court made the foll ow ng
ORDER

List on the date fixed by the Registry.

Interimrelief refused.

(D. P. WALIA) (SURAJ PARKASH)
COURT MASTER COURT MASTER



